| TEM NO 101 COURT NO. 5 SECTION | X
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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 2155 OF 1999

STATE BANK OF I NDI A THR. GENERAL MANAGER Appel | ant (s)
VERSUS

NATI ONAL HOUSI NG BANK & ORS Respondent ( s)

W TH

Civil Appeal No. 2294 of 1999

Cvil Appeal No. 3647 of 1999

Date: 21/02/2013 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE R M LODHA
HON BLE MR, JUSTI CE J. CHELAMESWAR
HON BLE MR JUSTI CE MADAN B. LOKUR

For Appell ant(s)

CA 2155/1999 &
CA 2294/ 1999 Bi shwaj it Bhattacharyya, Sr. Adv.
Sanj ay Kapur, Adv.

Priyanka Das, Adv.

Annol Chandan, Adv.

Shubhra Kapur, Adv.

CA 3647/ 1999 Harin P. Raval, A S. G
Mohamed Hi mayat ul | ah, Adv.
Pradeep Kumar Tiwari, Adv.
Ni nad Laud, Adv.

Mahesh Agarwal, Adv.

E.C. Agrawal a, Adv.

Megha Mehta Agrawal , Adv.
Abhi nav Agarwal , Adv.

Ani rudh Sharma, Adv.

Pal ash Kanwar, Adv.
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For Respondent (s)

Harin P. Raval, A S. G
Mohamed Hi mayat ul | ah, Adv.
Pradeep Kumar Tiwari, Adv.
Ni nad Laud, Adv.

Mahesh Agarwal , Adv.

E.C. Agrawal a, Adv.

Megha Mehta Agrawal, Adv.
Abhi nav Agarwal , Adv.

Ani rudh Sharma, Adv.

Pal ash Kanwar, Adv.
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Respondent - I n- Per son ( NOT PRESENT)

M. Amt Yadav, Adv.



M. Shishir Deshpande, Adv.
M. Kaushal Narayan M shra, Adv.
Ms. Suj ata Kurdukar , Adv

M . Subranoni um Prasad, Adv.

Bi shwajit Bhattacharyya, Sr. Adv.
Sanj ay Kapur, Adv.

Priyanka Das, Adv.

Annol Chandan, Adv.

Shubhra Kapur, Adv.

FSESS

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argunment s concl uded.
Judgment reserved.

The parties may file their witten submissions within two
weeks.

| (Raj esh Dham) | | (Renu Di wan)
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